National Company Law Tribunal

Allahabad Bench
ceno. 86/ Ad/ 231 4

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 01.06.2017
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Sri Vaibhav Kaushik for the petitioner company and Sri Param

Agrawal for the respondent.

The ROC filed its report on the current status / affair of the
respondent company in the present matter. A copy thereof be provided to
the counsel for parties by this Registry. A liberty is granted to file rejoinder
within three weeks by serving an advance copy thereof to the counsel for

the opposite party so that pleadings in the matter to be completed.

The matter be listed on 18.07.2017.
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